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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYLERABAD

O-A.NO. 1165/95. . ‘
Date of Order: 22«12-97
Betweens '

K V.V .N.SiVa MohaQa Rao, . Applicént.
. an d .

1. The IRV151onal Englneer, Telecom,
M/W Project, 40-14£1~16, Lakshmlpuram Road,
Mogalrajapuram, Vijayawada-4.

2., The Divisional Engineer, Telecom,
M/W Mtce., Vijayawada-010.
el T%mJGPQFEaL Mapacer. Te€lecom Dist. -

4, The Chief General Manager, Telecommunications,
Ae P Hyderabad }_ .

5. The Director General, Telecom,
Union of India, New Del hi-l. L
. Respondents.

For the Applicantg‘Mr. C.Suryanarayana, Advocate
For the Respondents: Mr. N.R.Devraj, Sr.CGSC.
CORAM: - ' '

i

- THE HON'BLE MR.H.,RAJENDRA PRASAD 3 MEMBER(ADMN)
The Tribunal made the following Order:- |

] Mr.auryanarayana is requested to furnish a statement,
interalia, on the follow1ng.

1. Date of engagement from (date to (date)

2. The nature of engagement VizZe Muster Roll engagement
‘engagement on ACG 20 basis, or engagement on contract.

4. Total length {year-wise) of service.

The respondents on their sidge will furnish the followings=-

_1. A copy of the contract entered into between the
department and the applicant,

2. The period(s) of engagement under the terms of (1)above.

3. A copy of the contract signed between the department and
: the contractor, and

4. The périod for Whlch the appllcant was engaged by the
said contractor.

Post it on 19th- January, 1998.

Deputy istrar.
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0.A.1165/95. _

1- The Divisjional Enginéer, Telecom,
M/W Project, 40~l-/1~16, Lakshmipuram Road,
Mogalrajapuram, Vijayawada.

2. The Divisional Engineer, Telecom,
M/W Mitc. Vijayawada=-010,
3. The General Manager, Telecom DPist,
Vi jayawada~010,
4., The CNI®I USuceaa scuem oo . .
A.P.ByGerabad~-1. = , : - ) -

S The Director Ceneral, Telecom,
Union of India, New Delhi-1.

6. One copy to Mr.C.Suryanaxayana, Advocate, CAT.Hyd.
7. One copy to Mr.N.R.Devraj, SE.CGSC CAT.Hyd,

8. One sparé COpY»
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cn LDl CBEUKAL AD;\IIGISTRATIVL TE@BUNAL
HYLERABAD BENCH ar HYDERABAD, -

THE HON'a3LE MR.JysTICE

ICE~CHAIRMAN

THE HON'SLE MR;H.RAJENDRA PRASADs M(4)
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DATED" 221 L~.1997
@RDE-R/JH-BG-M:N@-—

Medi/Koa./caumo,

b.A.No. “ch\sf

o

T.4.N0, W, P )

Adn'ttEQ and Interim dlrectiOns
Issueg,

t’wf M 19-)-qy

Disgosed of with direction

Allgwed

Dismissed,

issed as withdrawp
Dispissea for Defaylt,
Ora red/Rejected.

No orger as to costs,
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